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File No. 8(33)405/2025/F(_'E Date 23rd July 2025

To

The Additional Chief Secretary
Forest & Environment Department,
Government of Odisha.
Bhubaneswar -75 100 1 .

Sub: Request for factual information in connection with Original
Application No.104/2025/EZ in the matter of Pradeep Kumar Das & Ors Vs
State of Odisha & ors. - reg.

Sir,

With reference to the subject cited above, I am directed to state that this
Ministry has been made respondent in the aforementioned Writ Petition. The
Honl)Ie NGT, vide its order dated 2.07.2025, has directed all the respondents to
file their counter affidavits within four weeks.

It has been alleged in the petition that construction activity on the plot
No.82 of Khata No.60 in Mouza – Kalokudar, Lathikata Tahasil of Sundargarh
district, which is recorded as Kissam – Gramya Jungle, has been carried out
without approval of the Central Government as required under Section 2 of the
Forest Conservation Act 1980.

Accordingly, it is requested that the factual information regarding the
status of the land and other relevant matters as referred to in the petition be
furnished to this office within two weeks time, to facilitate preparation of the
counter affidavit on behalf of the Ministry.

Yours Faithfully

\

b'

63@isEncl: As above
(Sujoy Dutta)

Assistant Commissioner (ForestITy).

Copy to: The Addl. PCCF & Nodal Officer (FCA)> Forest Department, Govt' of
Od-isha AranVa Bhawa.n) Chandrasekharpur) Bhubaneswar-751023
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Reminder- 1  

  File no. 8(33)405/2025/FCE                                       Date: 28th August, 2025

To

The Additional Chief Secretary,
Department of Forests, Environment and Climate 
Change Government of Odisha,
Bhubaneswar - 751001

Sub:  Request for Factual  Report  in OA No.  104 of  2025 – Pradeep 
Kumar  Das  & Ors  vs.  State  of  Odisha  & Ors.  before  NGT,  Eastern 
Bench, Kolkata. 

Ref:   This Office earlier letter no. 8(33)405/2025-FCE dated 23rd July, 2025.

Sir,

With reference to the subject cited above, I am directed to state that the 
Ministry is required to file a counter affidavit  in O.A. No. 104 of  2025 – 
Pradeep Kumar Das & Others vs. State of Odisha & Others.

In this connection, factual details regarding the status of the land and other 
related information were sought through this office letter dated 23-07-2025, 
which  is  still  awaited.  A  copy  of  the  said  letter  is  enclosed  for  ready 
reference.

In view of  the urgency of  the matter,  it  is  requested that  the concerned 
authorities may kindly be directed to furnish the requisite information at the 
earliest,  so  as  to  enable  filing  of  the  affidavit  before  the  Hon’ble  NGT, 
Eastern Bench, Kolkata, within the stipulated time.

               Yours faithfully,

Encl: As above
(Sujoy Dutta)

Assistant Commissioner (Forestry)

Copy  To:  Additional  Principal  Chief  Conservator  of  Forests  (Nodal), 
Government  of  Odisha,  Aranya  Bhawan,  Chandrashekharpur, 
Bhubaneswar.

8(33)405/2025/FCE I/130288/2025

5 Annexure R-2/2 134


